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   COURT NO. 49   

   HON'BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI  

 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

cmvijaypal.dhc@gov.in  
 
CLICK HERE TO JOIN VC 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt13 
      
              

 

  

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ADMISSION 
 
 

100 CM APPL. 75291/2024 
In RFA-915/2024 

REETA GANDHI  
V/s YOGENDER BAGAI (SINCE DECEASED) 
THR LR & ORS. 
  

SANJANA SRIKUMAR, RAHUL 
SHUKLA 

 

 OTHER DETAILS OF ADVOCATES: 
SANJANA 
SRIKUMAR(SRIKUMAR.SANJANA@GMAIL.COM)(9799568482)(PETITIONER) 
TARUN ARORA(ADVTARUNARORA@GMAIL.COM)(0)(RESPONDENT) 
RAHUL SHUKLA(RAHUL.LEGAL@GMAIL.COM)(9871735724)(PETITIONER) 
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